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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL T80
PRINCIPAL BENCH, NEW DELIHI I/ wEs

OA NO. 484 OF 2025

IN THE MATTER OF:

RAJESH SHIVHARE ....APPLICANT
YERSUS
UNION OF INDIA & ORS. ...RESPONDENT(s)

RESPONSE ON BEHALF OF RESPONDENT NO. 6 IN COMPLIANCE OF

THE ORDER DT. 12.12.2025 PASSED BY THE HON’BLE NATIONAL

GREEN TRIBUNAL. NEW DELHI

presently posted as 3LDCKDE\‘L0PHEHTDFFICE& ....... do hereby
SyNERPUR HATMIRPUR

solemnly affirm and state on oath as under:

1. That I, the Deponent in the above captioned matter am fully conversant with

(he facts of the case and is competent and authorized to swear the present
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response.

That T state that the contents of the responsc have been drafted by my counsel
on my instructions and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

- That in the present matter, the Applicant has made allegation against pollution

and encroachment in river Gayatri Ganga in District Hamirpur. The plea of
the Applicant is that Gayatri Ganga river is a natural water course of about 50
Km in length originating from village Chani in District Hamirpur, Uttar
Pradesh it traverses through various villages before confluencing with
Chandrawal River at village Mahwar which itself flow into Ken river and
thereafter merges with Betwa river and ultimately joins Yamuna river and
confluences with river Ganga at Sangam in Prayagraj. The Applicant alleges
that untreated sewage is being dischargcd in river Gayatri Ganga. The
Applicant has placed on record the details of the sewage drains which are
discharging untreated sewage: in the river at 6 locations. The Applicant has

also pointed out the encroachments at 9 locations.
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4. That the above-captioned matter was last listed for hearing on 12.12.2025

wherein the Hon’ble Tribunal directed ag under:

3. The OA raises substantial issue relating to compliance of environmental

norms.

0. Issue notice to the Respondents.

7. Mr. Bhamvar Pal Singh Jadon, Advocate aceepts Notice on behalf of the

Respondents no. 2,5,6 and 7 and on behalf of the Respondent No. 3 and 4 Ms.

Sthavi Asthana, Advocate accepts notice, "

w

That it is submitted that in the present original application, certain sewage
drains allegedly discharging untreated sewage into the river have been
indicated, which are as follows:

(a) Sewage drain in front of Kashiram Colony, Ward No. 01.

(b) Sewage drain behind the colony in Ward No. 03, Ward No. 02.

(¢) Sewage drain located near the NH-34 bridge, Ward No. 06, and sewage
water flowing towards the east and west directions near Imiliya Road.

(d) Sewage drain located near the newly constructed Moksha Dham, Ward

No. 04.
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0. That the locations mentioned in the original application fall within the urban

area of Sumerpur.

7. Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

- [
oERgRG

YERIFICATION

Verified at on this _ day of March, 2026, that the contents of the above

affidavit from paragraphs 1 to 7 are believed to be true and correct to the
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best of my kn .
Y knowledge and belief. No part of it is false and nothing material

has been concealed therefrom.

oY

DEPON

e al vl
STED

AT PLUBL
ReG. Na.-41293

8 0
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